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RE. MOTION FOR ADJOURNMENT

AND CALLING ATTENTION
NOTICE

Shri Hari Vishnu Kamath (Hos-
hangabad): Sir, before you proceed
to the next item of business, may 1
remind you of the notice of the Ad-
journment Motion in respect of which
the hon. Minister wanted to make
& statement? You promised to refer
to it in the House,

Mr. Speaker: Probably the hon.
Member has been told that the state-

ment would be made at 4 O'clock in
the evening,

Shri Hari Vishnu Kamath: The
House has not been told about it. ]
should like to remind you of it
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PAPERS LAID ON THE TABLE

AvupiT REPORT AND AFPROPRIATION AcC-
COUNTS OF DEFENCE SERVICES

The Deputy Minister in the Minis-
try of Finance (Shri B, R. Bhagat):
On behalf of Shri Morarji Desai, I
beg to lay on the Table a copy of
the each of the following papers:

(i) Audit Report, Defence Ser-
vices, 1962 under Article 151

(1) of the Constitution.
[Placed in Library, See No.
LT-68/62].

(ii) Appropriation Accountg of the
Defence Services for the year
1960-61 and Commercial Ap-
pendix there to. [Placed in
Library, See No. LT-67,62].
AMENDMENTS TO INDIAN  TELEGRAPH
RuLres, 1951

The Minister of Transport and
Communications (Shri Jagjivan Ram):
I beg to lay on the Table a copy each
of the following notifications making
certain further amendments to the
Indian Telegraph Rules, 1851, wunder
sub-section (5) of section 7 of the
Indian Telegraph Act, 1885:—

(i) G.5.R. No. 37 dated t!'_ne 6th
January, 1962,

(ii) G.S.R. No, 117 dated the 2Tth
January, 1962,

(iii) G.S.R. No. 212 dated the 17th
February, 1962
Placed in Library See No. LT-69,62.



